
Governmenl ot Jommu ond Ko3hmlr
tlnonce Deporlmenl

Clvll Secrelorlol, Jommu/ Srlnogor

NOIIfICATION

Jommu 7fr ol Aprll, 2026

t.O 9\ .- ln exercise of the powers confened by section l58A of the Jommu ond
Koshmk Goods ond Services Tox Acl, 2017 l\cl No. V of 2017) ond section 20 of the
lntegroted Goods ond Services Tox Act. 2Ol7 ll3 of 2017), the Governmenl. on lhe
recommendolions of lhe Council, hereby notifies "Public Tech Plolform for Friclionless

Credil" os lhe syslem with which informoiion moy be shored by lhe common portol bosed
on consenl under sub- section (2) of Seclion l58A of ihe Jommu ond Koshmir Goods ond
Services lox Ac1,2017 (Act No. v ol2Ol7).

Explonotion.- For lhe purpose of lhis nolificotion, "Public Tech Plotlorm for Friclionless

Credil" meons on enierprise-grode open orchilecture informotion technology plotform,
conceptuolised by lhe Reserve Bonk of lndio os port of its "Stolement on Developmeniol
ond Regulotory Policies" doled lhe lorh August, 2023 ond developed by its wholly owned
suf.lidiory, Reserve Bonk lnnovolion Hub, for lhe operolions of o lorge ecosyslem of credil,
to ensure occess of informolion ,rom vorious dolo sources digilolly ond where the finonciol
service providers ond multiple dolo service providers converge on lhe plotform using
stondord ond prolocol driven orchiteclure, open ond shored Applicotion Progromming
lnlerfoce (APl) fromework.

2. This notificotion sholl be deemed lo hove come inlo force with effect from lhe 22.d doy
of Febrvory. 2024.

By order ol lhe Governmenl ol UT of Jommu ond Koshmir.

sd/_
(Shollendro Kumor),lAS
Finonciol Commissioner

{Additionol Chief Secrelory)

No. FD-ST/139/2025- doted: 07. 04.2026

Copy to thei
f . Secrelory, GST Council, New Delhi (ln reference to CBIC Nolificotion No.0612024C1,

Dt: 22.02.2024) .

2. All finonciol Commissioners.

3. Principol Secretory to Hon'ble Lf. Governor.
4. All Principol secrelories/Commissioner/Secreloriss to Government.

5. Joint Secrelory, J&K. MHA. GOl, New Delhi.

6. Divisionol Commissioner, Jommu/Koshmir.
7. Commissioner, Slote Toxes Deporlmenl, J&K, Jommu/Srinogor.

8. Excise commissioner, J&K. Jommu/Koshmir.
9. Addilionol Commissioner Stole Toxes (Adminislrotion & Enforcemenl) Jom
10. Privole Secrelory lo the Administrotive Secrelory, Finonce Deporlment.
I l. lnchorge websile, Finonce Deporlment.

mu/Koshmir

o7 >7 I
(Mohom Amln)

DepUty Secretory to lhe Government.\. I


